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EXECUTION APPLICATION NO.2 OF 2025 

IN 
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IN THE MATTER OF: 

E.A.S. SARMA           … APPLICANT 

VERSUS 

UNION OF INDIA & ORS.           … RESPONDENTS 

REPLY ON BEHALF OF RESPONDENT NO.3/ANDHRA 

PRADESH CAPITAL REGION DEVELOPMENT 

AUTHORITY  
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2. Proof of Service 

GUNTUR PRAMOD KUMAR 
ADVOCATE FOR RESPONDENT NO.3 

312, CK Daphtary Chambers, Supreme Court of India, 
New Delhi-110001 

M: 9873914009 
EMAIL: gunturpramodkumar@gmail.com 

PLACE: NEW DELHI 
DATE: 02.02.2026 
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Pramod Kumar Guntur <gunturpramodkumar@gmail.com>

EA No.2 of 2025
1 message

Pramod Kumar Guntur <gunturpramodkumar@gmail.com> Mon, Feb 2, 2026 at 10:10 PM
To: litigation@dclawchambers.com
Cc: Gautam singh <gautamsinghh.ind@gmail.com>, Raghavendra Sreyas TVS <sreyas.tvsr@gmail.com>, rahul pratap
<prataprahul7@gmail.com>

Sir,

Please find attached copies of the Additional Affidavit and Reply to IA No.712 of 2025  on behalf of Respondent No.3.

Thanks

--

GUNTUR PRAMOD KUMAR
ADVOCATE-ON-RECORD,
SUPREME COURT OF INDIA

CHAMBER: 312, C.K. DAPHTARY CHAMBERS,    
SUPREME COURT, NEW DELHI-110001
TEL: 011-23070717
MOBILE: +91-9873914009

OFFICE:       43, SUPREME ENCLAVE,
MAYUR VIHAR, PHASE-I,
 NEW DELHI-110091

_________________________________________________________________________
Disclaimer: This message (including any attachment(s) hereto) is confidential and may also be privileged. It is intended
solely for the addressee. If  you are not the intended recipient you are hereby notified that any disclosure, copying,
distribution or taking any action in reliance on the contents of  this information is strictly prohibited and may be unlawful.
If  you have received this message in error you are requested to delete it from your system and to contact the sender by
replying to this message immediately. 
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